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FE SUNDAY

FORM NO. URC.2 Qiol®l b Canara Bank "‘—"I- KUKATPALLY BRANCH-13082 DEMAND
MIG-323, Ground Floor, KPHB Colony, First Phase, Road No.4,
Adj Lane to Remedy Hospital, Kukatpally, Hyderabad-500072

6th-E-AUCTION SALE NOTICE

(Under Insolvency and Bankruptcy Code, 2016)

Advertisement giving notice of application for registration of a Company [ M/S. SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED (In Liquidation)
) n Liquidation

under Part | of Chapter XXI of the Act

NOTICE

. . REF:13082//KP/DN/PG/SEP-2026 Date: 08-09-2026 CIN: U55101TG2013PTC091509
[Pursuant toCsect/on'366;\)ftt,f779 'Cogfa,glesﬁct, 2R01l3 an2d0r1u‘;e 4(1) of the (Under Section 13 (2) of Securitisation and Reconstruction of Financial Assets & Enforcement of Security Liquidator's Address: Rajiv Swagruha Apartments, Flat No. 106, Block A - 05 Classic Diamond Towers
o ompanles( .u orised to Register) L.les’ ] ' Interest Act, 2002 Read with Rule (3) of the Security Interest (Enforcement) Rules, 2002. Anand Naéar GSI Bandlaguda, Next to ,D-Mart i-lyde,rabad Telangana ,500068 ’
1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of the A notice is hereby given that the following Borrower/s, Co-borrower & Guarantors have defaulted in the repayment of principal and - . ’ ’ = . .
Companies Act, 2013, an application has been made to the Registrar at Central interest of the loans facility obtained by them from the Bank and the loans have been classified as Non-Performing Assets (NPA). E];’g?g?r_}efg&5;??83;05n090fI |n|f§re§(jt (EOI): Allﬁassgfcs of| Mtfs hSrlL.Pa.\(/jana };eertlh Hotels Ind_:% Private 'L|n|1|tdgd (:IN;
Registration Centre, Ministry of Corporate Affairs / Registrar of Companies, The notices were issued to them under Section 13(2) of Securitization and Re-construction of Financial Assets and Enforcement iand. building. olant &machir)wérn (Ig’%‘ul\lll)ag?\g)%uar;\eitl?reerf‘iextu?éssgZ li/itmeenltq(k#Fglg)r tarrgu?o %::gttlggé so? daosrfztr?’“g]sci:véﬂgre?;?
Hyderabad, Telangana that M/s ICOMPAAS INDIALLP, a Limited Liability of Security Interest Act 2002 on their last known addresses and as such they are hereby informed by way of this public notice. as s what ig;’ p“whatever thereyis“ 'no recourse”. amd “without ar?y \E)varranties“ basis 1Phepsa|e will be conducted through the E.-
Partnership incorporated under the Limited Liability Partnership Act, 2008, having Name of the Borrower/ Mortgagor Details of security Assets Inmovable Assets Amount Auction platform https://ibbi.baanknet.com/eauction-ibbilasset-listing at specified time slots, in accordance with Regulation 32(b)()
its registered office at Plot No. 27A, 5th Floor, Jayabheri Enclave, Phase-Il, Behind Sri. Pankaj Gupta (Borrower) Name of Title holder: Sri. Pankaj Gupta Outstanding ofthe IBBI (Liquidation Process) Regulations, 2016
Ra{)c(i)gggg Hotel,bGach!btowh;jK.V(.jl Ralggeirledfdg,hSe:ll|n§;TpfziI|Ly, Eelangaqa, I'r;dlta Slo Late Sri. Kishan Kumar Gupta, |All that Residential Flat No.402(in fourth floor) with the built up|  Rs.71,78,392.95 Description of Assets Reserve 1 END T Bidncrement
;013 ase’zrgsr{] Zr:e?_l.?n.etreed bunsr?;rezr ot -hapter Azl otthe Lompanies Act, C-421, Hallmark, Green Living Apartments, |area of 1500 sq ft (including common area) and car parking (Rupees. Seventy Price Rs. Rs. Value Rs.
, as aompany Hmited by ' Manikonda, Hyderabad-500089. ~ |area 100.0 Sq ft, along with an udivided share of land admea-| ) i covent Hotel Property at M. No. 3-6-552 to 558 & 558/1, Main Road, 10.00
2. The principal objects of the company are as follows: Sri. Pankaj Gupta (Borrower) Slo |Suring 49.33 square yards(out of 493.33 Sq yards) on plot| Himayathnagar, Hyderabad - 500029, comprising 50 guest rooms |  19.60 1.96 .
To provide Information Technology consulting and technology solutions, includin i Ki no.221 and its building known as "Kranthi Nilayam" in survey | 1ght thousand three on Levels 6 & 7 (5th & 6th Floors) admeasuring 27,570 sq. ft and | - Crores cores lakhs
P gy cor 9 . gy solutions, 9 Late Sri. Kishan Kumar Gupta, No.248. part. in A 's Palm Sori Vide HUDA it No. | hundred ninety two Level 5 (4th Floor) admeasuring 9,615 sq. ft., comprising a 200-
software development, cloud computing, cybersecurity, cloud migration, APARNA'S PALM SPRINGS layout, o. - part, in Aparna's Falm springs, vide permit No. ) ’ seater banquet hall, restaurant, and kitchen, with undivided share
infrastructure, data management and IT-enabled services. Kranthi Nilayam Building 51/MP2/HUDA/2005 dated 10.11.2005, ituated at Bahadurpally| ~ and ninety five of land measuring 1,500 sq. yards.
. - . ” Village under Dundigal Municipality, Dundigal- Gandimaisamma paise only) T
3. Acopy of the draft memorandum and articles of association of the proposed compan y . " .
maypge inspected at the registered office at Plot No. 27A, 5th Ielogr JayabhF:ari d Baha&ﬂﬁgzlzit\;llggﬁaB:Edlgal Mandal, Medchal-Malkajgiri District, Telangana state bounded by: together with further Last Date for Inspection/Due Diligence of Assets is 6:00 PM IST | 11.10.2026
Enclave, Phase-II, Behind Radisson Hotel, Gachibowli, K.V. Rangareddy, Gandimaisamma i\/landal, Medchla :ougd;nistqrhI;md': II:lort::v\IIDIo:. Elo.t2§2,2§8uéh: 4(()1'-0'_' W|fde interest and The last date and t.|me for subr_nlssm of the bid application form and other 12.10.2026
Serilingampally, Telangana, India — 500032. Malkaigiri Dist. Hvderabad-500089 oad, East: Neighbour's Land, West: Plot No. . Boundaries for| . idental documents by the interested bidders is 6.00 PM IST
’ ' alkajgin List, Hyderaba Flat: North: Open to Sky, South: Corridor, East: Open to sky, West: | '"¢'dental €xpenses ' ified bi '
4. Notice is hereby qiven that biecting to thi licati icat ] : -Up Y, : ) -Up Y, : The last date and time for payment of EMD by qualified bidders only is 6.00 PM IST | 12.10.2026
' y given that any person objecting to this application may communicate Date of NPA: 06.09.2026 Corridor CERSAI ID:400091843070 and costs i —
their objection in writing to the Registrar at Central Registration Centre, Indian The above Borrower(s) and /or their Guaranior(s) (whenever applicable) are herei) called upon to make payment of E-auction Date and Timings: 13:10.2025 3:00 PM fo 5:00PM
Institute of Corporate Affairs (IICA), Plot no. 6,7,8, Sector 5, IMT Manesar, tand: Cwithin B0 davs fram tho date of oublication of th.pp o f h’; et P i o tak P f{ , 1.EMD to be deposited mandatorily using an e-wallet through Baanknet, and no intimation to be given to the liquidator.
Gurgaon, Haryana, India, 122050 and/or Registrar of Companies, Telangana, 2nd outstanding amount within 60 days from the date of publication of this notice, failing which further steps will be taken after expiry 2.Interested /qualified applicants may refer to the COMPLETE E- AUCTION PROCESS INFORMATION DOCUMENT containing
Floor, Corporate Bhawan, GSI Post, Near Indu Aranya, Bandlaguda, Nagole of 60 days from the date of this notice under sub-section (4) of Section 13 of Securitization and Reconstruction of Financial details of terms and conditions of online E-Auction, E-Auction Bid form, Eligibility Criteria, Declaration by Bidders, EMD requirement
Hy de;aba d-500068 withi,n twenty o,ne days from the déte of publication of thi,s Assets and Enforcement of Security interest Act, 2002. etc., The document is available on the website of: https://ibbi.baanknet.com/eauction-ibbi/asset-listing available in-service
. " e . : . . : - provider web portal or via liquidator email at sripavanakeertihotels.rp2@gmail.com & Contact No: 80190 62958
notice, with a copy to the company at its registered office. Date: 08.09.2026, Place: Hyderabad Authorised Officer, Canara Bank 3.Bidders interested in participating in the E-auction process are required to upload all the relevant documents on the e-auction

Name(s) of Applicant(s): platformitself. All correspondence with the bidders shall be conducted only through the auction platform.
. . 4.The Liquidator have a right to accept or cancel or extend or modify, etc., any terms and conditions of E-Auction (or) the liquidator
Place.. Hyderabad 1.Ravi Prakash Polumuru 2'. AR can cancel E-Auction (or) any item of E-Auction atany time. He reserves the right to reject any of the bids without giving any reasons.
Date : 12.09.2026 (Designated Partner) (Designated Partner) 5.Prospective bidders must submit an undertaking confirming that they do not suffer from any ineligibility under Section 29A of the

ASSET RECOVERY BRANCH IBC, 2016, to the extentapplicable. If a bidder is found ineligible at any stage, the EMD deposited shall be forfeited
U Uﬂiﬂn Eﬂ'ﬂk 1st Floor. Union Bank of India Building Beside TILE 6.For e-auction process details or assistance, bidders may contact the IBBI Baanknet Helpdesk back-end team at email:
iy fHy af india ) ’ Py

FORM A . support.baanknet@psballiance.com, Mobile: +91 82912 20220, or the Liquidator
PUBLIC ANNOUNCEMENT ] [ty Gate No.2, Main Road, Balanagar, Hyderabad-500037 7.Extension / corrigendum to this auction notice will be notified in the http:/ https://ibbi.baanknet.com/eauction-ibbi/home
(Ungér Regulation & of the Insolvency and Bankrugtey Board of lndia E-AUCTION SALE NOTICE website & no separate paper publication will be issued. Interested bidders are requested to kindly visit ibbi.baanknet.com/ auction
iInsohency Aesodution Prooess for Carparate Persans| Regulations. 2016) E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and website.
FOR THE ATTENTION OF THE CREDITORS OF Enforcement of Security Interest Act 2002 read with provisio to Rule 8 and 9 of Security Interest (Enforcement) Rules, 2002. Date: 13.09.2026 Sdr-
M/s. KSK WIND POWER AMINABHAVI CHIKODI PRIVATE LIMITED Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the Placé: Hylde}abad Govada Venkata Subba Rao
“RELEVANT PARTICULARS below described immovable property mortgaged/charged to the Secured Creditor, the Constructive LIQUIDATOR
Y [T Fr e “WER Wil Power Armirabiha Chifedl Privete Liited Possession of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor), will M/S. SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED
b5 T Dt oF incorpormiion of comose | DA.0L.3043 be sold on "As is where is", "As is what is", and "Whatever there is" on the date mentioned below, for recovery IBBI Reg No: IBB1PA-00/IP-NO0306/2021-2022/13753
| | delwar _ — of dues as mentioned hereunder to Union Bank of India from the below mentioned Borrower(s) & Guarantor(s). AFA valid till: 31.12.2026
3. | Autherry unger which comporee Resgsires of Corrpanies, Hydematsd The Reserve Price and the Earnest Money Deposit, Bid Increment are also mentioned hereunder:
| pehier | onrporples] S— _ _ Name and address of the Borrower, Co-Applicant and Guarantor: Borrower: 1.M/s Radha Krishna - - . .
% r.“':’fﬁ'*;l’;ﬂ"l* i Rt R e e Agro Industries, Address: H.No.5-79/3, Das Nagar Village, Makloor Mdl, Nizamabad-503213. Proprietor cum I/.- PRUDENT ARC Registered & Corporate Office: 611, D Mall, Plot No. A-1, Netaji Subhash Place, Pitampura, "'\1'
= 'ﬂlh_'.h:“{h_.l:ﬁjﬂm office and | D, Mo, 6210, S No, 401 & 407 Gowinaly Villge, Borrower: 2.Mr. Vanaparthi Rajaiah, Address: H.No.6-13-85, Namdevwada, Shubhash Nagar, Nizamabad, P New Delhi-110 034. Tel: +91-11-45320000 | Eamil Id: info@prudentarc.com
prirac peail e (F aryd ol corpeale Mexihal Mangal Metichial Mabajgi Districs, Telangana-503002. Mortgagor cum Guarantor: 3.Mr. Vanaparthi Santhosh Kumar, Address: H.No. LIMITED CIN: U74900DL2011PLC225445
| et ] | Hymhemabed Telangers - 50401 6-13-85/2, Namdevwada, Shubhash Nagar, Nizamabad, Telangana-503002. =
§, | Irsoivericy commencement date In | D6.09.2026 The secured debt for the recovery of which the immovable secured asset is to be sold: Rs.3,73,43,419.69 . . Appenlx | [Refer Rul (1)] SSESION NOTICE | _
| respes of ¢ orparale dedtor | as on 31.08.2026 with further interest, charges, cost & expenses thereon. Whereas, the undersigned being the Authorised Officer of Prudent ARC Limited, acting in its capacity as Trustee of the respective Trust, under the provisions
7 | Estireated dage of closume of 05052007 DESCRIPTION OF IMMOVABLE SECURED ASSETS TO BE SOLD: of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act’) and in exercise
: Ir:.l.:: :’“:31':;3’ :ﬂ:::“::‘::”“” :I' ﬁ_ﬁri%ém;mubﬁﬁim'“!” sernand gt Open plot (Industrial) (consists of Compound wall, Gate & rough shahbad stone drying platform of 10340 gf pgwer153c<2)nfirr§d Aunder”.Sechon 13&12%of the Act ;ce;adBwnh Rule 3/(03f the Security Interest rEEnforcemée.nt) (Fj{ules, _23_02,hhad .|ss|uedda Demand Notice under
| e e wy profrssional scng IBELIFA 00 P PO A 20482019,/ 12275 sft) situated in Sy. No0.2851, Ward No.12, Block No.1, Valmiki nagar, Arsapally, Nizamabad admeasuring ection 13(2) of M ot catling upon the erower(s) o orrower‘(s). uarantor(s) to .repayF € outstanding dues wit |r.1t.est|pu.ate. t!me. .
S i A rERSaiAT v 1210.00 sq.yds belongs to Mr. Vanaparthi Santosh Kumar S/ o V Rajaiah. Bounded by: North: Land of Katike And WhereasZ the financial asset§ along with the underlymg securlty interest were asmgngd in favourofP(udentARC Limited, actlng in its capacity as Trustee
e e e e . . . ' of the respective Trust by the Assignor under the provisions of Section 5 of the Act. By virtue of such assignment, Prudent ARC Limited has stepped into the
0, | Ackcke=s and eenail of the indenn Flak 2062, 5 Bakaji Residency Krshni nagr colon, Kishanjee, East: Land of Bejgum Venkatesham, West: Land of Releasee, South: Land of Syed Abdul Kareem. . A X Y
resolLtion pifestlorl. 4 Roard 8, Madinaguda, Hyderabad - 500043, Release deed No.7423/2001 executed on 28-09-2001 Registered at SRO Nizamabad (R.O.) shoes of the Secured Creditor and is entitled to recover the outstanding dues.an.d enforce tlh.e secu.rlty mte.resp .
registered with the B Tetargard, India, E-mait caanikumar 168amail com | ) . : 9 b And Whereas, the Borrower(s)/Guarantor(s) having failed to repay the dues within the specified period, notice is hereby given to the Borrower(s)/Guarantor(s)
| Mool 940404979 Nizamabad Dist., Telangana. ) ) ) ) and the public in general that the undersigned, being the Authorised Officer of Prudent ARC Limited, acting in its capacity as Trustee of the respective Trust
10, | Bcicheess and grroi W Be vsod for | Flat 200, 5 Ealaji Residency Rishal nagar ooy, MODTD N°-1534’2°13 dated 06-12-2013 Registered at SRO N|zamabd (R.O., Nizamabad Dist., Telangana. has taken possession of the secured asset(s) described hereinbelow in exercise of powers conferred under Section 13(4) of the Act read with Rule 8 of the
rorresponckenos wih th inkenm Rrad 8, Madinagida, Hyderabad - 00040, Reserve Price: Rs.1,94,00,000/- EMD: 10% of the Reserve Price Bid Increment: Rs.2,00,000/- Security Interest (Enforcement) Rules, 2002.
resglution profiessional Em&?'{;&éfﬁggfmzgjmlulmrl{ﬁmu" zom| Date and Time of E-Auction: 29.09.2026 from 12:00 Noon to 05:00 PM The Borrower(s)/Guarantor(s) in particular and the public in general are hereby cautioned not to deal with the secured asset(s) and any dealings with the same
ERRJE ET S e ety ];:]I:;i:l'é" e t;;n;-: Py (with 10 min unlimited auto extensions) E-auction website-https://baanknet.com 223”:)% :ﬁgéict to the charge of Prudent ARC Limited, acting in its capacity as Trustee of the respective Trust together with applicable interest, costs, charges,
15 [ Cosas A oodos Fame o | E:Eﬁﬂlﬁsl o T - EMD shall be deposited and Linked/Map the EMD amount with the Property ID before End Time of Auction. The Borrower(s)/Guarantor(s) attention is invited to the provisions of sub-section (8) of Section 13 of the Act, in respect of the time available to redeem the se-
| st b o i bt ||I"-;_|,E.] of e It is advisable to deposit and Link / Map the EMD amount with the property ID well in advance to avoid any technical glitch cured assets.
sertion 1, ascertaired by the The Online E-Auction will be held through web portal/website Registration, Login and Bidding Rules visit the following sites: Sr.| Name of the Borrower(s)/ Demand Notice Date of
__| intanim resoition professional | i The Online E-Auction will be held through web portal/ website: https://baanknet.com on the date and time No | Co-Borrowers/ mortgagor/ Date & Outstand- Description of Secured Asset (Immovable Assets) Possession
= T”;fé{[’%‘fﬁi;ff;ﬁ"ﬁ P SN mentioned above with unlimited extension of 10 minutes. The intending bidders/purchasers required to Guarantors & LAN ing Amount
I:?'E"::TESEITCT:EE;E-WH;E i register through https://baanknet.com (Buyer Registration - link provided in the home page of the website) 1 ASHRAF ALI DRY FISH & "(05-06-2026) | Whereas the depositor herein is the sole and absolute owner and peaceful| 08-09-2026
Cbe TG Tk for Gt ksl by using their mobile number and valid email-id. The intending bidders/purchasers further required to upload MARCHANTS (Borrower), Rs.10,30,963 /- | possessor of Piece and Parcel of the All the Bearing Block number 6,sur-
id.| (@ Rekvant Forms and | Vb link: itpsy s b goyin/home downicacs KYC documents and Bank Details. Register on https://baanknet.com using mobile number and email ID. SHAIK ASHRAF ALI (Co-Borrower |  As on date | vey no 20 Door number 6-233, PART,Assessment No: 1041013354 Ad-
(i} Details of authonzed e For auction related queries e-mail to ubin0556009@unionbankofindia.bank.in or contact For queries No. 1), SHAIK GOOSIYA 08/05/2026 " | measuring 68.35 square yards OR 57.14 Square meters being part of the
| OFEEEETVES BrE B0 aC contact Number: 8291220220 For Enquiries Please contact number 9885599551/9987321173 AK(gI?I:l\BIgXE‘IN(g N‘B" 2)& SI"I‘JA"%)I lgnOdN(I:DOK]pDr'ISteg Sguateciln:joéMll'éYAlt_AgUDA w“age ar:jd Mand86|,21\é/§|/-1-
Molie is herety given thal |'|| Mational Company Lae Tribunal, Hyderabad Banc 1, Fees . . . . . . T . o-borrower No. ISLAS Bounded by: East: Owners house door no b-
orseved e commencerment of & coporate Inaslvency resalution process of the M/, KSK P il e HCFMRLSEC00001033243 West: Place of Others North: 24 feets wide road South: Place of Others
WIND POWER AMINABHAVI CHINODI PRIVATE LIMITED an 10th Septembar 2026 vide its o ProReTY > IOnpropery-aspx . Shhmaerind 2| G SATYANARAYANAKIRANAM | "(05-06-2026) | Allthat part and parcel of immovable property bearing House No 1-29/1| 10-09-2026
Cirider dated 04002026 in C.R (IB) No, 211/10/HDOE/ 2026 and recemved By me on 1K submitting their bids and taking part in the E-Auction sale proceedings. Successful bidder will be intimated AND CHICKEN CENTRE (B Rs.11.96.180 /- | S N0.219. Block No.01 ad ina Extent 428 S Yard
Septembes 2026, through e-mail by PSB Alliance Pvt. Ltd after the closing of the e-Bidding Process (Borrower),| Rs.11,96,180 /- Survey No.219, Block No.01,admeasuring Exten quare fards
Tha crediors of Mys, KSK WIND POWER AMINABHAVI CHIKODI PRIVATE LIMITER, are } : e e X o GHANAPURAM SATYANARAYANA| Asondate |[359.52 Square Meters.Plint Area 1360 GFRCC situated at Mupparam
hisredy exallid upon to sutrnil their clims with prood on o before 18th September 2026 10 the NOt_e: The Sale shall be S_UbJeCt to the outcome of Securitisation Appllcatl9n (SA) No. pending, if any (Co-Borrower No. 1) & GHANAPU- | 08/05/2026 " | Gramapanchayathi Mupparam Revenue Village,Nidamanoor Mandal,
interim reselution professsonal a1 the address mentioned agsinst entry Mo, 10, Notice of 15 days for sale of inmovable secured assets under Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. RAM LAVANYA (Co-Borrower No. 2) Nalgonda District and bounded by: North : House of Indrasena Reddy
"!*Elr_:l"ﬁr-ilr'-l ':-'E:I':"txj;“ii 'ih?_t"iubm-l'- fhE’=ff!-‘-'m5 w-I'-I;:n:mf '1:':-' E;Eif";lt means anly. All othar Date: 10.09.2026, Place: Hyderabad Authorised Officer, Union Bank of India /| HCFMRLSEC00001046835 South : House of Gogula Yadagiri East : House of Indrasena Reddy
[=gsin] !:l"'.iu'l'-i.l:l'-.."-l.- HTE ERE GRS wern [AICHD |r|_'.:-|'.!r!.=-:.ir| T [l O O B r'.'lfll!'l"l"!i'il'ﬂ-i ) WeSt : CC Road (Bazaru)
A financial cre belonging to & class; as fisted against the entey o 12, shall indicate its -
wheiftbiaiivl el ol sdeiciodocerhy -l ekl S st et 3| LOKESH HOTEL TIFFINS AND | "(05-06-2026) | Whereas the Mortgagor (s) herein the sole and absolute owner and| 08-09-2026
AgAINstentry Mo, 13 to actas authorized representative of the class [speoify class]in Form CA. FASTFOOD (Borrower),MALLESH | Rs.7,20,682 /- | peaceful possessor of the House, House No:2- 97, Comprising to an ex-
Submission of false or mislesding prools of claim shall atiract penaliies, CHAMAKURI (Co-Borrower No. 1) & As ondate | tantof 100.00 square yards equivalent of 83.61 square meters Situated
HONDAPURAM ANIL KUMAR " i i .
(BB AL/ P01 543/ 2015820181 L2576 IBH OLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED CHAMAKURI SWAPNA 08/05/2026 atAsses_sment No.299, Polumalla Revenue Village a_nd Madd_lrala Man
el el o Pretaaaion 4l C [] (Co-Borrower No. 2) / dal Parishat Under Suryapet SRO, Suryapet District Pin508221.
M /e, SN WIND POWER AMINABHAV CHINODI PYT LTD Enves o terier 1 | conporate Office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-500 032, T.N. UGSURMS0000038065 Bounded By: North : Gramapanchayat Road South : Place of Elipeddy
E-mail: caanilkumar 1G@gmad.com | Mobilo: S494 240701 DEMAND NOTICE Sathireddy East : House of Nalagulapally Damodar Reddy West :
bttt o UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF - Gramapanchayat Road. S—
el bl e SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”) 4 | NEW SRINIVASA HAIR SALOON (05-06-2026) | All that part and parcel of immovable property Building begrlng H No.2-58,| 08-09-2026
The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor) ((gBogower)’DL:IDII;?I&ADSUUDITFE:LHA Ri11,67a1(:5 I- Zggga?turlgg Extednt 133|\éard§,1g2-12 Squa;e Mer:e/&&dpgth Area If’\-C-C
B under the Act and in exercise of the powers conferred under Sec. 13(12) of the Act read with Rule 3 issued Demand Notice(s) under o-Borrower No. S on date qfts, Situated at Velidanda Gramapanchayathi And Revenue Limits,
=% AMBITFin resi AMBIT Fl HUEST PHIUATE LI MITED Sec. 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 SAIJYOTHI (Co-Borrower No. 2) / | 08/05/2026 " | Garidepalli Mandal, Suryapet District and bounded by: Age of Build: 06
Coraorale O8: Karakia Wall Sireet 51 fioar A 506:510 AndherKuda Road. Andheri East. M 400093 days from the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is / are avoiding the service UGMRLMS0000017041 years. North : House Of Dudipala Dharmaiah South : House Of Venepalli
rpoeaie U nanaria Wall oireel, oih oot A aG6-a1L, Anohen-funa Hodo, Aadhen tast Mumaa-=U855 - of the Demand Notice(s), therefore the service of notice is being affected by affixation and publication as per Rules. The contents of Rama Rao East : House Of Venepalli Veera Anjaneyulu West : Bazar.
DEMAHD_H"J“EE - Under The Provisions Of The Securitisation And Reconstruciion Demand Notice(s) are extracted herein below :- 5 OMKAR BOUTIQUE "(05-06-2026) | Whereas the depositor herein is the sole and absolute owner and peace-| 10-09-2026
0f Financial Assels And Enforcement Of Security Interest Act, 2002 ("the Act™) And | e Name & Address of the Loan IDL. of Demand Notice . (Borrower), KUNCHAM NAGALAK:- [Rs.7,90,582 /-As| ful possessor of Piece and Parcel of the All the Bearing Survey no. 154,
The Security Interest (enforcement) Rules, 2002 {"the Rules™) No. Borrower/s & Co-Borrower/s Amt. & 0/s. Amt. Description of the Property / Secured Asset SHMI (Co-Borrower No. 1), ondate | Block number 01, GP DoorNo. 1-96, admeasuring 156 square yards OR
The undersigned being the authorized officer of Ambit Finvest Private Limited under the Toan A/ No(S) - LAPIKRNI000749734 KUNCHAM SRINU (Co-Borrower | 08/05/2026 " | 131.04 Square meters, ACC plinth area 378 being part of the land com-
Act and in exercise of powers conferred under Section 13 (12} of the Act read with the 10&" I{II - g( )ti - v P 0|?0 973 Original Gift Settlement Deed Doc No.751/2022 No. 2) & KUNCHAM THIRUPATHA- prised Situated in of Marrigudem Gramapanchayiti, Bejjikal shivar,
Rule 3, issued Demand Motice(s) under Section 13(2) of the Act, calling upon the 9 M:I M:g B::d:pgllv Mr:ms#;"n?r Original EC No0.138221493/11.05.2023 SECOND IAH (Co-Borrower No. 3) / Thripuraram Mandal, nalgonda Dist. As Bounded By: Direction For Site
foliowing borrawar(s) To repay the amount mantionad inthe respective notica(s) within 2 Mr. Mrs. Bandapellv Nirmala . 97.08.2026 SCHEDULE DESCRIPTION OF PROPERTY All that HCFMRLSEC00001037413 East : House of Orsu Saidulu West : House of Orsu Bikshamaiah North
60 days from the date of receipt of the said notice, The undarsigned reasonably beligves Add For Sr. No p1 ‘; &3:-H Nol 8 Rs. 20 60 064/- piece and parcel of Land and Building bearing H.No- : House of Kuncham Hanumaiah South : CC Road
that borrower(s) isfare avoiding the service of the demand notice(s), thereiore the 3-15/3 ViIIa'ge Cﬁepbial Mndl Kodimail = (Rlipeés T’wenty 3-15/3, Situated At Cheppial Grama Panchayathi And 6 | RAVIFAMILY RESTAURENT AND | "(05-06-2026) | All that The House Bearing No. 3-153, admeasuring 117.77 Sq. Yds or| 07-09-2026
service of nofice is being effected by affication and publication as per Rules. The 1 |Shivalayam  Temple, Karim Nagar| S Lakhs Sixty | /1age Kodimyal Mandal, Jagtial District, Telangana. HYDERABAD BIRYANI Rs.18,54,583 /- | 98.47 Sq.Mts, Along With Ground Floor Plinth Area 710.50 SFT RCC,
contents of demand notica(s) are extracted herain below: Telangana - 505501 Add For Sr. No. 1.| S Thousand Sixty Comprised in Survey No:- 160/°C/2 & 160/"G/2/1 (Borrower), TUMMAKUNTA SUD- | Asondate | 357.66 SFT RCC First Floor, Situated at Mohammadabad Village & Gra-
Name of the Borrower(s) Demand Nolice Date & Amounl 2 & 3 : H. No. 3-15/3, Sy No. 160/C/2,] « | Four Only) as on Land Measuring 786.50 Sq.yards, RGC Plinth HAKAR (Co-Borrower No. 1) & | 08/05/2026 " | makantam, Gandeed Mandal, Mahabubnagar District, Telangana, which
/1. Cheppial Vi “Kodimiall = Area.1109.06 Sq, Feets. Bounded on the : Boundaries MOGILISHETTI SHOBHA (Co-Bor- was through Registered Settelement Deed Document No. 4945/2021, of
= AMERIEE AL SRV ANE VL -09-2026. Rs. 20,15,632.82/- (Rupees Mandal. Jagtial District. Chppial Vill East : Open Land Of Bandapelly Anjaiah., West : 8Feet rower No. 2) / HCFMB- S.R.0. Mahabubnagar.Within the limits of Mahabubnagar Regn. sub. Dist
Stores 2. Ms. Pamu Kanaka Raju | Twenly Lakhs Fifteen Thousand Six Thirty Two andal, Jagud' LIStrict, Lappial ¥itage, Wide Road., North : 24 Feet Wide Road., South : Land : 4 R : ' e . Blan
AR Kodimial Mandal, Jagtial District, Of Chirra S ; ' NSEC00001034811 and Regn. Dist. Mahabubnagar. Boundaries:- East : Empty Place Of
3. Pamu Malleswari And Eight Two Paisa) As On : 07-09-2026 Telangana State, 505501 irra srinu. Kummari Venkatamma West : House of k. Krishnaiah North : Empty Place
Lan Nos. KMTODQOOO091925 Loan A/C. No(S). : HLO5MIR000041401 Of Kummari Venkatamma South: 3-0" Seri & House Of S. Bal Chander
DESEH_IH_IP_I_J__I}F _I_F_il_E!_ﬂ_'lfﬂﬂ_LE FFII]FEFIT‘I'}PHUPEH“EE HUHT{;EI_}_E_I | 1. Mr. Mrs. Adimulam Anjaiah All that piece and parcel of An Open House Plot 7 S S KIRANAM AND GENERAL "(05-06-2026) | All that part and parcel of immovable property bearing 229.00 S.Yds..| 08-09-2026
SCHEDULE: All Part & Parcel pmpl;rnr is an RCC roof house bearing House No. 1- 2. Mr. Mrs. Adimulam Lakshmi . 09.09.2026 No.76, (Constructed House) With In Survey STORES (Borrower),CHAND Rs.19,69,010 /- | situated in Sy No 1, Plot No. 1. at Wadiyal Village and G.P. OF Midiil
142/3, with a plinth area of situated on a land measuring 205.21 ards. The Add_ For Sr. No. 1 & 2 - H Nlo 3-40,] S Rs. 29,90,982/- ([No0.829/1/1, 829_/1/2, 829/1/3, 829/3, Vlde. block PASHA (Co-Borrower No. 1) & As on date | Mandal,Mahabubnagar dist., Telangana State and bounded by: North
property innlu?ies all sanitary fittings, electrical Iillinlgg T ;1urE:qlgllm and Harinanawada, Garidepalle Vill And 3 (Rupees Twenty |No.3, admeasuring 267Sq.Yards, Place Situated SONY (Co-Borrower No. 2) / 08/05/2026 " | : Plot of Savithramma South : Vemula Road East : Veljal Road West :
Electricity Service Connection No 3“1'2__“1”3 Itis Incah::d along II:IB Hhamlmam o |Mandal, Near Road, Huzurnagar| g | Nine Lakhs Ninety |at Saibaba Temple Locality of Garidepalli Village & HCFMBNSEC00001042360 Plot of M. Yellamma
to Vijayawada Road In Chirumaeri Reverue Villaoe and Grampanchaval within Telangana - 508201 Add For Sr. No. 1&| o Thousand Nine | Mandal Suryapet District Telangana State. Under 8 [SAINADH LEMON COMPANY SNLC| “(05-06-2026) | Whereas the Mortgagor (s) herein the sole and absolute owner and| 10-09-2026
v 4 P el 2:Survey No: 829/1/1,829/1/2,829/1/3,] Hundred Eighty  |Sro. Huzurnagar, Document No.1566 of 2022. Unit COMMISSION AGENT Rs.25,74,414 |- | peaceful possessor of the Open Plot, Plot No:89, Comprising to an extant
Mudigonda Suvarnapuram Revenue Mandal, under the jurisdiction of SRO - o P P pen HoL, » ~Omprising
8 P _ 1 829/3, Block No : 2, Plot No : 76 Saibaba| & Two Only) as on  |Bounded by : East: 33" Feet Gramapachayath Road, Borrower),VARANAS| As ondate | of 210.00 square yards equivalent of 175.56 square meters, Situated at
Kh Rural, Kh District. With following boundaries East : House Of e ( ) quare yards eq g :
ammam Rural, Khammam Ulsiricl. Wilh following boundaries Eas! | House Temple Area Garidepalli Gp And Mandal 09.09.2026 West: Plot No.89 Place, North: Land of Poreddy MATHSYAGIRI (Co-Borrower No. 1)| 08/05/2026 " | Sy 1238, 7th Ward, 1st Block Inside Residential Zone, NGO's Colony,
Sayyad Rali West : Gramapancharaﬂ Road, North : Kham El?!’ﬂﬂpﬂﬂﬁhﬂ?ﬂﬂ Road, Limits Nalgonda Dist Telangana Saibaba Latchireddy and Others, South: Plot No.77 Place. & YASHODA VARANASI Nalgonda town and Mandal Under Nalgonda SRO, Nalgonda District -
South : Gramapanchayati Aoad. All Parl & Parcel property is an RCC roof house Venture Huzurnagar 508201 (Co-Borrower No. 2) / 508201. Bounded By: North: Plot of R Ramanjamma South Plot NO's
bearing House No. 4-6/Z, with a plinth area of situaled an a land measuring 158.28 Loan A/C. No(S). : HL24ALG000196855 - - UGSURMS0000017966 87 & 88 East: 30 Feet wide Road West: 20 Feet wide Road.
5q. yards. The property includes all sanifary fitlings, electrical fittings, fixtures, 1. Mr. Mrs. Shaik Abdul All that piece and parcel of the House Bearing = -
totlets, and Eleclricity Service Connection No. 30818-01113. It s located along th 2. " . " . s o 09.09.2026 Gramapachayath Door No.6-143/12, With In Survey 9 |SRILAKSHMI KIRANAM GENERAL| "(05-06-2026) | Whereas the Mortgagor (s) herein the sole and absolute owner and peace-| 08-09-2026
K ' Vi Hiir l:' ; i R : i 1 - Mr. Wrs. sayyac fiaziyanee > Rs. 20,34,180/- [No.51, Block No.06, Residential Area, admeasuring STORES AND CHICKEN CENTER | Rs.24,17,632 /- | ful possessor of the Open plot Comprising to an extant of 302.50 square
hammam lo Vijayawada Road in Chirumarri Revenue Village and Add For Sr. No. 1 & 2:- H No 6-218t/15,| S (Rupees Twenty |313Sq.Yards, or 261.70Sq.Mtrs., 960Sq.Feets (Borrower),Mannuri Rakesh (Co- | Asondate |yards equivalent of 252.92 square meters, Situated at Sy.No322
Grampanchayal, within Mudigonda, under the jurisdiction of SRO Khammam Rural Gattuppal Velmakanne Nalgonda, Near| S p y g.rarcs, a.Mus., g : ; .
p yal, a ; ! [ PP g , o Lakhs Thirty Four |R.C.C, Place Situated at Munugode Village & Mandal Borrower No. 1) & Mannuri Padma | 08/05/2026 " | /1/1/1/1/1/2, Gramapanchayat to Reddygudem And Modirala Mandal Under
Khammam District. With lollowing boundaries. East: 100 Feet Wide R & B Road 3 |Road, Nalgonda, Telangana - 508253| < ’ P it D ) :
; : Add For Sr. No. 1 & 2 - Block No6. Dl S Thousand One  |Nalgonda District Telangana State. Under Sro. (Co-Borrower No. 2) / UG- Suryapet SRO, Suryapet District Pin-508213. Bounded By: North: Plot
From Khammam To Vijayaeada, West: 80 Feet Wide R & B Road From Khammam o 0 Mehiacde Chiraricol S| Hundred Eighty  [Chandur, Document No.1498 of 2025. Unit Bounded SURMS0000036381 Of Daggula Yakaiah South Plot Of Gundala Lingaiah East: Land Of Dug-
To Vijayasada, North ; 100 Feet Wide R & B Road From Khammam To Vijayaeada, Resale Indepeﬁdent Hoguse ’ Munugode & Only) as on by : East: Part Plot of Pandula Lakshmamma, West: gyala Paparao West: 100-0" Wide Suryapet To Danthapally R & B Road.
| Soath ; H No.4-6 0f Madepudi padmarao, Munugode Nalgonda, . Telangana, 09.09.2026 House of Kasarla Venkanna, North: 8’0" Wide Road, 10| SRILAXMINARASIMHA GLASS | "(01-07-2026) | Allthat part and parcel of immovable property bearing Open Plot Survey| 09-09-2026
1. 5 A Engineering 2. Ms. Karra | 08-5ep-2026. As. As. 1,51,85,546/- (Rupees One 508044 ’ ’ South: Open Plot of Boddu Nagesh. AND PLYWOOD (Borrower), | Rs.23,74,946 /- | No. 839, Block No. 7, Road side, admeasuring Extent 366 Square Yards
Tulasi 3. Karra Subramanyeswara| Crore Fifty-One Lakh Eighty-Five Thousand Five Loan A/C. No(S). : HL24MLA000157940 . . Hanuman Chary Thalluri As on date | /307.44 Square Meters, situated at Residential Area, Mattampally Village
Rao. Lan Noz. HYDOOD001023978| Hundred Forty-Six Only) As On ; 08-09-2026 1. Mr. Mrs. Mohammed Babu MD Fouziya, W/o Mohammad Babu, All that piece (Co-Borrower No. 1) & Sandhya | 08/05/2026 " | & Mandal,Suryapet District and bounded by: North: Place of Mothukuri
DESCRIPTION OF IMMODVABLE PH“FEH“}FHUPEH"EE MORTGAGED 2 Ml'. Mrs' MD Fouziya . 09.09.2026 and parcel of the House No.13-138, Wlth In SUFVGV Thalluri (Co-Borrower No. 2) / Saidamma South: Place of Vallapudasu Maisaiah East: Land of Gopu
AT Fart awidl Pavcel of e pronerty canelats o Plat¥ioa_280/A. 26078, 304, 5l 305 Add For Sr. No. 1 & 2 :- H No. 10-12| & I?FS{. 39,28#‘9(:/- $o.367 Pa;té 7|n1géocKmN0-13,.tar<]1m|¢af#rlng 15f2.11086qé HCFMRLSEC00001043583 Balreddy West: R and B Road leading to Huzumagar to Mattampally
SEL T L bl B SR RPAY: . 280/8, 304, and 305, i Veldand ' ' S upees Thirty | Yards, or 12/.1650.Urs., with plinth area o 11| SRILAXMINARASIMHA GLASS | "(05-06-2026) | An open site in survey No. 839, Block No. 07 admeasuring 366 Sq.| 09-09-2026
comprising land admeasuring 900 sq. yds. in Survey Nos. 229 10 243, 245, and 246.1t| || , |Joopal veldanda Mandal Magatkurnool o f ying | akhs Twenty |Sft, Ground floor and 600 St., First Floor, Place ( ) | An open site in survey No. 839, neasuring <o >4
3 ist, Apgvb Bank Opposite, Mahabub] < . . . AND PLYWOOD (Borrower), Rs.14,75,521 |- | yards, or 306.01 Sq. Mtrs., situated at Mattampally Village, and Mandal,
Is situated al Ward No. 2, Block No. 4, B.M. Reddy Nagar, Cherfapally Village, within Nag: ’ P Eight Thousand |Situated at Devarakonda Village & Mandal Nalgonda : o - :
agar, Telangana - 509360 Add For| & " Hanuman Chary Thalluri As ondate | Suryapet District, Covered in Block No. 7, Telangana. Described more
GHMC Kapra Circle and Mandal, Medchal-Malkajgiri District. Following the . X Four Hundred  |District Telangana State. Under Sro. Devarakonda, .. , AT
{ ; ; Sr. No. 1 & 2 : H. No. 13-138, Block| & Ninety Only) as on |Document No.9234 of 2024. Unit Bounded by - (Co-Borrower No. 1) & Sandhya | 08/05/2026 " | fully in the Schedule and bounded as: Direction Boundary Towards
boundaries. Boundaries of Secured Assets: Plot No 280/A & 280/B. Easl: 30 Wide No. 13, Ganesh Nagar Devarakonda,| = 09"09 gozs Eact: Road Wael: House of D Ameeruddn N or‘;h; Thalluri (Co-Borrower No. 2) / UG- North: Place of M Saidamma Towards South: Place of V Maisaiah To-
Road, Wesl: Plot No 305, North: Plot No 281, South: Plﬂl_ No.279. Boundaries of Devarakonda, Devarakonda, Nalgonda, e Gul : Dastagi H.N 13-130 South: Sh 'S, d ) RLMS0000033642 wards East: Land of Gopu Balreddy Towards West: R & B Road Huzur-
Secured Assets: Plot No 304, East: Plot No 281, West: 30 Wide Road, North: Plot No 508248 Ufam Daslagir H.NO. » S0UTh: oherl oandu. nagar to Mattampally.
303, South: Plot No 305. Boundaries of Secured Assels: Plot No 305, East: PlotNo 280 | | The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and hereinabove 12 [SRI RENUKAMAATA ENGINEERING| "(05-06-2026) | All that part and parcel of immovable property Place bearing Block| 08-09-2026
West: 30 Wide Road, Morth: Plot Mo 304, South: Plot No 306 within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses till the WORKS (Borrower),NANDIPATI | Rs.17,05,989 /- | No.02, Survey No.29/AA/1, Plot No. 03 Part South Part, admeasuring
The borrower(s) are hareby advised to comply with the demand notice(s) and to pay the date of realization of payment. The borrower(s) may note that Cholamandalam Investment and Finance Company Ltd. is a secured creditor and VIDYASAGAR (Co-Borrower No. 1)| Ason date | Extent 134.42 Square Yards 112.37 Square Meters, situated at Gudur
demand amount mentioned therain and herginabove within 60 days from the date of this the loan facility availed by the Borrower(s) is a secured debt against the immovable property / properties being the secured asset(s) mortgaged & RENUKA NANDIPATI (Co-Bor- | 08/05/2026 " | Gramapanchayathi, gudur revenue Village, Miryalaguda Mandal, Nal-
publication together with applicable interest, additional interest, bounce charges. cost by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, The Secured Creditor shall be rower No. 2) / UGM- gonda District and bounded by: North : Place of Plot No.03 Part North
and expenses till the date of realization of payment. The borrower(s) may note that AFPL entitled to exercise all the rights U/s. 13(4) of the Act to take possession of the secured assets(s) including but not limited to transfer the same RLMS0000020514 Part Matangi Venkateshwar Rao. South : Place of Plot No.04. East :
is a secured creditor and the Ioan facility availed by the Borrower(s) is a secured debt by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. The Secured Creditor is A= a Others Place. West : 24 Feet Wide Road. 1 ]
against the immovable property/properties being the secured asset(s) mortgaged by also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the 13| SRISAIRAM BIKE MECHANIC | "(05-06-2026) | All that part and parcel of immovable property bearing House Door No| 08-09-2026
the borrower(s). In the event borrower{s) are failed to discharge their liabilities in full secured assets(s), the Secured Creditor also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the WORKS (Borrower),RAMU PAG- | Rs.15,97,974 /- | 34-202, Block No.34, Assmnt No 1041013764 admeasuring Extent 107
within the 5ti|:i ulated time, AFPL shall be entified to exercise all the rights under Section mortgaged properties is insufficient to cover the dues payable to the Secured Creditor. This remedy is in addition and independent of all the other ILLA (Co-Borrower No. 1) & DURGA| As ondate | 1/2 Square Yards 89.87 Square Meters, RCC Sft 320, ACC Sft 160 situ-
wransler the same by way of sale or by invoking any other remedy available underthe act| | The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further HCFMRLSEC00001044231 gonda District and bounded by: North : 12 Feet Wide Road South : 24
and the Rules thereunder and realize payment AFPL is also empowered lo ATTACH to Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or Feet Wide Road East : House Of Ramulu West : House Of B Sujatha.
AND/OR SEAL the sacured asselfs) before enforcing the fight 1o sale or transfer transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior written 14| SRIVAISHNAVI CHICKEN AND | "(05-06-2026) | Whereas the depositor herein is the sole and absolute owner and peace-| 09-09-2026
Subsequent to tha Sale of the secured assetis), AFPL also has a right to initiate separate consent of the Secured Creditor and non-compliance with the above is an offence punishable under Section 29 of the said Act. The copy of the MATAN CENTER (Borrower),VAL- | Rs.16,21,155 /- | ful possessor of Piece and Parcel of All the Bearing Urban vacant land
iegal proceedings 1o recover the balance dues, in case the value of the mortgaged Demand Notice is available with the undersigned and the borrower(s) may, if they so desire, can collect the same from the undersigned on any LAPUDASU NARASIMHA (Co-Bor-| Asondate | Survey no:821/C2, Block no:8in, admeasuring 170.84square yards OR
properties is insufficlent to cover the dues payable to the AMPL This remedy is in working day during normal office hours. rower No. 1) & VALLAPUDASU 08/05/2026 " | 143.50 Square meters being the land comprised Situated in Mattampally
addition and indapendent of allthe other remedies availableto AFPL undar any other law i/ SHAHR‘;?\:I"QAL(S(?&'SSBB%’%&‘; 2)i Xilllage argj Malndal’ S%?agetsDiSt;iczong'gded BGV: North: Plr?ce ?}f
o iyt e . 4 - arapu Ramulamma 24'-8" South :40-00 Feets Graamapanchayathi
The attention of the tl':-rl"l'.'l'nlu'El"IIS] 5 invited to Section 1-.5!!5] of tha Act, in respact of timie Place : Jagtial, sl"yapet’ Nalgonda, Telangana Authorized Officer Bazarp24'-8" East : West Place Of Sathya Narayana Chary 221_0-- V\yest'
avallable, 1o redaem the sacured assets and further 1o Section 13(13) of the Act, . . - A Dilekili Rani A5 (4 I
: : Date : 27.08.2026 / 09.09.2026 For Cholamandalam Investment and F C Limited House And Place Of Pikkili Rani 62'- 0
wheraby the borrower(s) are restrained/prohibited from disposing of or dealing with the or lioiamanca.am. nvesimem.anc =inance »ompany JImte - - == -
q 3 £ eal 7 Tew: (it 4 : 15 | SRI VENKATESHWARA KIRANAM | "(05-06-2026) | Whereas the Mortgagor(s) herein is the sole and absolute owner and| 09-09-2026
Secure ESRET':SI or ransferring by way of sale, lease or Othierwisa (othar than i the AND GENERAL MERCHANT (Bor- | Rs.14,85,195 /- | peaceful possessor of the Open Plot, South part in Plot No: 11 Compris-
ordinary course of business) any of the secured asset(s), without F'll“'ﬂ'f wiliten consent rower),DEVULAPALLI MAMATHA | Asondate |ing toan extent of 133.33 square yards equivalent of 111.4 square me-
of AFPL and nan-compliance with the above is an offence punishabie under Section 29 (Co-Borrower No. 1) & DEVULA- | 08/05/2026" |ters, Situated at Sy No-481, Nakrekal Mandala Parishat, Nakrekal
of the said Act. The copy of the demand notice is available with the undersigned and the PALLI RAMAKRISHNA (Co-Bor- Municipality Under Nakrekal SRO, Nalgonda District, Pin-508211.
borrower{s) may, if they so desire, can collect the same from the undersigned on any rower No. 2) / Bounded By: North: North part in Plot No-11 of Ankireddy Nagaraju
waorking day during normal office hours. Sd/-, Authorised Officar UGSURMS0000020725 South: Plot No: 12 East: Others Agri Land West: 25 Feet Road
Date ; 13.00. 2026 Place; Telangana Ambit Finvest Private Limited 16 VINAYAKA TRADERS "(05-06-2026) | Whereas the depositor herein is the sole and absolute owner and peace-| 10-09-2026
(Borrower),KAMSANI YO- Rs.27,86,987 /- | ful possessor of Piece and Parcel of All-the Bearing House No 5-159
GANANDHA REDDY (Co-Borrower | Asondate | Block number 05, Survey No.35 admeasuring 121 square yards, being
No. 1) & KAMSANI LAKSHMAMMA | 08/05/2026 " | part of the land comprised Situated in Veeraiah Nagar Haliya Muncipality
(Co-Borrower No. 2) / HCFM- Anumula Village And Mandal Nalgonda District. Plinth Area 548.19
RLSEC00001034463 GFRCC As Bounded By: Direction : For Site North : House of
Venkateshwarlu South : "20" Feets Bazaar East : Place of MD. Rasheed
e i West : House of Rapiolu Edu Kondalu
17| SWAGATH AUTO MOBILES (Bor- | "(05-06-2026) | All that part and parcel of immovable property bearing admeasuring Sy| 09-09-2026
rower), MOHAMMAD JAVEED (Co- | Rs.27,76,501 /-| No,7, Extent (200) Sq yards, and 167.22)Sq Mtrs. Situated at H-No.12-
Borrower No. 1) & SHAMEEM As on date | 56),Ram Nagar Colony, Nagar Kurnool Proper And Mandal, Nagar Kurnool
\ SULTANA (Co-Borrower No. 2) / | 08/05/2026 " | District. AND BOUNDED BY: North : M Muthyalalu Open Place South :
P ""_"'f‘_": e T e HCFMBNSEC00001037687 Abdul Khader Open Place East : Road West : School Open Place.
- Place: TELANGANA Sd/- Authorized Officer
Date: 12.09.2026 Prudent ARC Limited __,/‘
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PUBLIC NOTICE

FOR WITHDRAWAL OF TC

RERA APPLICATION
This s o inform the general publc
that the applicant/developer M's. Tn
Star Bullders & Developers, having
Inmuu @l H.No. 2-8-53/5-6 Flat No., 206,
Pragathl Apariments, Macha Bollaram,
Alwal, Secundrabad-500010, has
mpphed for withdrawal of the TG RERA
application bearing Application No
PO2200006408 for the project namely
|BAHULA EMCLAVE, situalied 81 Survey)
No. 71/B, Open Land, Pothaipalle,
Shamirpal Mandal, Medchal - Malkuajgin
District, Hyderabad

The Promater has intended 1o ml
of tha above RERA Regisiration submified
Ibaf:cr&mﬂTalangann Real Estate Regulatory
Authority due 1o unforeseen and savena
financial consiraints,

Ay person having or clasm
regarding the above withdrawal may
submil the same in writing along with
supporting documents 1o the applicant
ar bafora the authority within 15 days]
from the date of publication of this:
Inotice.. Date of publication, after
which no claims will be enlartainad.
Date: 121082026, Place: Hyderabad.
For TRI STAR BUILDER & DEVELOPERS
E:tnstardevelopers2020Egmail.com

M: 8300935600
rera-mauditelangana gov.in.
secy-reramaudidelangana.govin
Ph: 040-29394073, 040-20384974,
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